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an expenditure of about Rs, 7°5 lakhs
on its transportation.

2. Between 1030—1955, Government
of India examined various proposals
for the utilization of this plant, bdut
no final decisions were taken. In
1955 a Committee appointed by the
Government inspected the equipment
and recommended that the main
pieces of the plant were in good con-
dition and that, with proper repairs
and rehabilitation and by procuring
some new equipment, a plant could
be set up for producing methanol
andjor ammonia. Arrangements have
been made to obtain a project report
for setting up the plapt from M/s
B.ASF. and further action will be
taken on receipt of the report.

Shri Aurobindo Ghosal: What is the
loss that the Government has incurred
due to the delay?

Shri Satish Chandra: This plant was
obtained free of cost. The only
expenditure incurred was on trans-
portation, that is, about Rs. 75 lakhs,
and about Rs. 5 lakhs to Rs. 6 lakhs
have been spent on its maintenance.

Shri Vajpayee: May 1 know if
Messrs. BASF. have been asked to
submit their report within a certain
period?

Shri Satish Chandra: It would not
take much time. The engineers of
the B.A.S.F. are already on the spot
examining the plant. They will be
able to produce a report shortly.

Shri Tridid Kumar Chaudhuri: Has
there been any opposition on the part
of Sindri Fertiliser factory in whose
charge this plant is for its mainten-
ance and has there been any proposal
from any private party to hand it over
to them for utilisation?

Shri Satish Chandra: There has
mever been a question of handing it
over to a private party. 8indri has
not been opposed as far as mainten-
ance is8 concerned. Sindri has spent
some amount over {its mainienance
and there is every possibility of the
Plant being utilised by Sindri itself.
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Shri Tangamaai: This plant was
received from QGermany as early as
1950-51. May I know as to why so
much time has been taken for inviting
Messrs. BAS.F. to send their project
report?

Shri Satish Chandra: This plant was
received as part of the reparations
from Germany round about 1951-52.
In 1850-51 it was offered to us and
then its transportation took some time.
This is a plant for the production of
methanol, a chemical for which we
did not have much demand and there-
fore it could not be utilised. As the
demand is expected to rise now and
it is estimated that in 1960-61, half
the capacity of this plant can be
utilised, we are thinking of putting
it up.
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An Hon. Member: Also in English.
Mr, Speaker: Yes.
Shri A, C. Joshi: The question will

be answered by the Minister of Educa-
tion on a subsequent date.
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Mr. Speaker: It was {0 be answered
by the hon. Parliamentacy Secretary.

Shri A, C, Johi: The hon, Minis-
ter of Bducation has agreed to answer
this question and you, Sir, have also
agreed to the transfer,

An Hon Member: Today?

Shri A. C. Joski: No, not today but
aon some other dey.

Shri Surendramath Dwivedy: Why
then was it put on the Order Paper
today?

Dr. M. 8. Aney: Is fresh notice re-
yuired?

Mr. Speaker: I will examine the
matter. But hon. Mcembers must
thank the hon. Parliamentary Secre-
tary for saymng that ne has transfer-
red it to the Education Ministry in-
stead of saying, “I have nothing to do
with it”,
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An Bon. Mammber: In Bngligh ajeo.
Mr. Spoaker: Yes.

ki L. N. Miolrs: (3) and (h). A
statement is pisced on the Tabia of the
%!bhn {See Avpendix 1II, aansxure

W feyfe fry : & 7 o
wgst § fe Rrow Yww W & o
wowrT & wely wedt Sreemelt-—aelt,
rrave Y, rerg-rivw—§ fee gg oy
v et f Wic somc BT R &
frmoft avr g€ &

st WoMto faw : AT YW TN
¥ wft 7 W@ QA § agraar
aff fraf ) W waw o ammfy
FH a1 AT ¥qw v oy T
8 fr ow ¥ IfG ¥ qoerd wve & wrolt
wwr gt &

ot faypfe forwr : i 7 T wrgar
g fv frar &< ot v dww e
Qﬂ’o T®o Tdo ﬂtq’q‘oma%’m
T F wga A 8

sl ®o Mo W . WY |EET
Y gu ¢ e are {2 garw & gy
# s Wi fren & 9T A
w0y a1 & 0 &, Frw F o e
Qo WX Te dwo Hrard & 1

Shri Shree Narayan Das: Msy I
know whether the accounts of Bharat
Sevak Samaj have been audited with
a view to find out whether szome
grants to that body have been pro-
perly utihsed or not?

Shri L. N, Mishra: In the first place,
1 would like to say that 8hatat Sevak
Samaj does not get any grant for
organisational purposes. For specific
programmes it gets moavy on specifie-
conditions and it has to submit the
accounts which are audited.





